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[Shri Nitin Jairam Gadkari]
giving this money to us? It is because our credibility 1s higher. Our rating 1s AAA. We
have to take that money from that toll and we have to construct the roads. We don't have

any other option. It is difficult to abolish.
MR. CHAIRMAN: Thank you. Now, Shri Prabhakar Reddy Vemireddy.

SHRI FRABHAKAR REDDY VEMIREDDY: Sir, I request the hon. Minister to
tell whether the GST, which they are charging on toll can now, be reduced to the service
charge which was previously 15 per cent, which now they have made it 18 per cent. This
tag is actually a new thing which we are introducing in the country. So, should we put it

to the GST Council and reduce the tax?

MR. CHATRMAN: Right. It is a separate question. But, anyhow, if the hon. Minister

wants to respond, he can.

SHRI NITIN JAIRAM GADKARI: This has been referred to the Finance Ministry.
They are probably going to resolve this issue. But, now, before GST, there were also some
taxes applied. That is the reason why the Finance Ministry is arguing that we were paying
taxes even before. Still, we are discussing the issue with the Finance Ministry. We will

find out a way.

MR. CHAIRMAN: Now, Question No. 197. Shri Ravi Prakash Verma. We are

admitting 15 questions but we are not reaching up to 10. So, I have to see that.
Contamination of ground water due to soak pits in toilets

*197.SHRI RAVI PRAKASH VERMA: Will the Minister of DRINKING WATER
AND SANITATION be pleased to state:

{a) the details of soak pits being used in toilets under Swachh Bharat Mission
(SBM) in the country along with the cost thereof;

{b) whether Government is aware that ground water is being contaminated due to

use of soak pits in toilets which would lead to non-potable drinking water;
{c) if so, the details thereof, and
{d) the details of corrective measures proposed in this regard?

THE MINISTER OF RURAL DEVELOPMENT, THE MINISTER OF
PANCHAYATT RAT, AND THE MINISTER OF MINES (SHRI NARENDRA SINGH
TOMAR): (a) to (d) A Statement is laid on the Table of the House.
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Statement

(a) Under Swachh Bharat Mission (Gramin), the States/UTs are free to choose
an appropriate toilet technology best suited to them. However, Ministry of Drinking
Water and Sanitation promotes twin-pit technology for most parts of the country. Twin-
pit toilet is a 'low-cost' toilet having two honeycomb structured pits (the bottom of which
1 not plastered) connected to a junction chamber at one end. The main components of
such toilet are - the two pits, water-seal, pan, squatting platform, junction chamber and
a superstructure. Under this system, two pits are used alternatively. Capacity of each
pit is normally sufficient for 3 years and after filling up of first pit, it 1s blocked at the
junction chamber and second pit is put in operation. After 2 vears of blocking of the first
pit, its contents degrade completely and turn to solid, odourless, pathogen free manure
- which can be emptied by hand by householder themselves and used for agricultural or
horticultural purposes. Size of the pits are normally about 1 meter of diameter and depth
(for a household having 5 persons using daily) and the gap between two pits is also about
1 meter. Estimated cost of such toilet 1s Rs. 12,000/-.

(b) to (d) In order to avoid contamination of water, Ministry of Drinking Water
and Sanitation has issued advisory to the States/UTs to keep distance of water sources
around 10-15 meters from the twin pits toilets which is a safe distance with regard to
contamination of water source. Further, to avoid ground water contamination in high
water table and water-logged areas, States have been advised to construct raised leach pit

toilets or to use other safe technologies.
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LIS, DOLA SEN: Sir, will the Miruster of Dritking Water and Sanitation be pleased
to state whether the & overtm ent would consider the construction of septic tanks instead
of soak pits as these ate likely a better sanitary solution to waste management? If the
Fovernm et has ex plored the use of septic tanks over the soak pits being used, what are
the costs ard benefits thereof™
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Blacklisting of policy for defence procurement

*198.5HRI AKHILESH PRASAD SINGH: Will the Minister of DEFENCE be

pleased to state:

(a) whether any new blacklisting policy for defence procurement has been

announced recently, if so, the salient features thereof;

(by the details of companies and arms contractors blacklisted by Government for

wrong doing / misconduct in defence deals in the recent past; .

(¢) whether Government proposes to review all the blacklisted firms, in the light

of new policy mnitiatives, if so, the details thereof, and

(dy other steps taken to ensure transparency and accountability in defence

procurements?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH
RAMRAO BHAMRE): (a) to (d) A Statement 1s laid on the Table of the House.



